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OFFICE OFTHE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQS) DELHI

CIRCULAR

All the AhlmadsIAssistantAhlmads/ Naib Nazirs/Civil Nazirsl Mauga Clerks posted in
the courts ofthe Central & West District ofTis Hazari, Churts, Delhi are instructed to promptly
provide the files/chittha related to the pending CA applications to the File Fetchers ofCopying
Agencies (Sessions/Criminal/Civil) forthwith. '

Directions be strictly complied with and any lapse would attract disciplinary action
against the delinquent official/s '' tttw(Vin ct Kurnnr)

Addl.SessionsJudgc- 02{Wcst)IOflicer in-charge
(CopyingAgency)7" 6 8 q ')___ Tis Huzari Courts, Delhi P

w 1' NCcntral & west/nos/oéitti/zozs om 26No€6 C .

Copy forwarded for information and necessary action to: l H ’

I. All the Judicial Ollicefs posted in the Central 8:. West District, ‘Es 1-Iuzari Courts, Delhi with request to direct the
st ff‘of their respective Court to take up this issue on priority basis.

gfiieOflicerln-cl1arge(s_) CopyingAgcncyIRccord Room, THC, Delhi
. The Branch In-Charge, Computer Branch for necessary uploading on website.

4. The 0l'fice‘s ol'Ld. Principal D&SJ (Centml & West District), Tis Hazari Courts, Delhi. ’
5. The Branch Inchargc. Record Room for information and necessary action
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Knee: Kumar)17\
Addl.SmionsJudge - 02(West)I0fficcr in-charge

(Copying Agency)
‘I15 Hazari Courts, Delhi
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